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provisions of the Citizenship Act, 1955 and Citizenship (Registration of Citizens and Issue
of National Identity Cards) Rules 2003. The demographic data for NPR has already been
collected for the entire country in 2010 and also digitized thereby creating an electronic
database of 118 crore persons. Biometric enrolment has been completed for more than
25 crore persons including linker. The biometric enrolment for NPR is for the purpose of
de-duplication and cleaming of data. Hence, the de-duplication and generation of Aadhaar

number by UIDAI is a part of NPR process.

To minimise the duplication of efforts between NPR and UIDAI, the capture of
biometrics in the country has been divided between National Population Register (NPR)
and Unique Identification Authority of India (UIDAT) by allocating 12 States/UTs to NPR
and 24 States/ UTs to UIDAL If during the course of NFR biometric enrolment, a person
indicates she/he is already enrolled for Aadhaar, the biometric data will not be captured
for NPR. Instead the Aadhaar number will be recorded in NPR and the biometric data will
be sourced from the UIDAIL

The Government has now decided to create the National Register of Indian Citizens
{(NRIC) based on the information collected under the scheme of NPR by verifying the

citizenship status of all individuals in the country.
Price of gas imported by GAIL from US

*230. SHRI SALIM ANSART: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether GAIL 1s importing gas from United States at § 11-12 per MMBTU
after regassifying and transport costs added into Henry Hub price;

(by if so, reasons for not increasing gas price from present $ 4.2 MMBTU to new

rate of $8.40 per unit already notified on 10 January, 2014 but yet to be implemented,

(¢) whether according to a study by global consulting firm HIS Cera, 85 per cent
of India’s natural gas is viable at price above $10 per MMBTU; and

(dy if so, reasons for not implementing the 10 January, 2014 notification causing

investment hurdles in the sector?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRAPRADHAN): (a)No, Sir. GAIL is currently not
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importing gas from United States. However, G AIL has signed an LNG offtake agreement
with Sabine Pass Liquefaction, LLC, a subsidiary of M/s Cheniere Energy Partners, L P
tor buying 3.5 million tonnes per annum (MMTPA) of liquefied natural gas for 20 years
from its Sabine Pass Terminal, USA. Additionally, GAIL through its subsidiary, GAIL
Global (USA) LNG LLC, executed a Terminal Service Agreement with Dominion Cove
Point, LP for booking capacity rights of 2.3 MMTPA 1n its proposed brownfield Cove
Point LNG liquefaction terminal.

The price of both US LNG contracts signed by GAIL is indexed to Henry Hub gas
price. The deliveries of LNG from the above projects are expected to commence during
FY 2017-18. Hence, the price of imported LNG will be dependent on the prevailing Henry
Hub price at that time.

(b) to {d) The present formula for pricing of gas in blocks licensed under New
Exploration Licensing Policy (NELP) was due for revision w.e.f 1st April, 2014. It was
earlier approved by the Government for a period of 5 vears and was to remain vald
upto 31st March, 2014. As per approval of the Government, the Domestic Gas Pricing
Guidelines were notified on 10.1.2014, which envisaged the revised gas prices to become

applicable from 1st April, 2014

Government has now decided that the whole issue of Domestic Natural Gas Pricing
needs a comprehensive re-examination and the Domestic Natural Gas Pricing Guidelines,
2014, be kept in abeyance upto 30.9.2014, and till that time, the domestically produced

gas would continue to be priced at the rates prevailing on 31.3.2014.

Several estimates are available globally on the viability of gas price for enabling

commercial extraction of gas from different horizons.
Compensation for damage to crops due to heavy rains in MLP.

T#231. SHRI SATYANARAYAN JATTYA: Will the Minister of HOME AFFATRS
be pleased to state:

(a) the crops compensation policy in the event of natural calamities, disasters
and vagaries of nature along with the measures taken to pay compensation expeditiously;

and

(by the details of aid sought for and provided by the Central Government for

TOrginal notice of the question was received in Hindi.



